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SHRI B.S,V. PRAKASH KUMAR
MEMBER (J)

SHRI V. NALLASENAPATHY
MEMBER (T)

SIGNATURE

Present:

AT'IENDENCE,CUM,ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF
THE NATIoNAL COMPANY LAW TRIBUNAL ON I5. 12,2017

SECTION OF THE COMPANIES ACT: I & BP Code 20 16

S. No. NAME DESI(INATION

a )eM4/;ffi' Xdvc-catc /p&
PtAiio*r*" {qf,9*

ORDER
CP No.1563 / I&BP / NCLT/ MB/ MAH/ 2017

Petltioner is present and Respondent is absent

h tter on 12,1.2018

rSd/- sd/-
B.S.V. PRAKASH KUMAR

llember (ludicia )
V. NALLASENAPATHY
l.,lember (Technical)

Jay Ambe Enterprises

Annan [nfrastructure Pvt. Ltd.


